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Monday this the ogmn day of September 2005
CORAM:

E MRs, NAIR, vicg CHAIRMAN
HON'BLE MR.GEORGE PARA

N, JUDbICIAL MEMBER
' V.V.Gopalak.rishnan.

.Govindan Nambiar '

ctor, Southern Railway, Cannanore.
Residing at “Chakyar Madam", Thiruvangad P.C.,
Thalassery. ,

--.Applicant
(By Advocate Mr.Sha_f_i}S MA )
B Versuys
' 1. Union of India r'epresenteq by the Genera| Manager,
Southern Railway. Headquarters Office, Chennaj,
2. The Chie

f Personne| Officer, -

Southern Railway, Headquartars Office, Chennai.

3. The Chjas Operationg Mana
Southern Railway,

4. The Diwisfonal Railvya
Sotthars R

ger,
Chennaj.

v Manager,
=0 Railway, Palghat Division,
Palghat.
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HON'BLE

RS.SATHI NAIR, VICE CHAIRMAN

When the Matter came Up for

Submitteq on instructions that the

6™ Septembper 2005 the
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